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1. Obituary References

The Speaker made references to the passing away of Shri. Amarsinh
Rathawa, a member of Sixth, Seventh and Eighth Lok Sabha; and
Shri Mohammed Ismail, a member of Fourth, Fifth and Seventh Lok
Sabha.

Thereafter, members stood in silence for a short while as a mark of
respect to the deceased.

2. Resignations from membership of Lok Sabha

(1) The Speaker informed the House that he had received a letter
dated 12 October, 1990 from Shri Simranjeet Singh Mann, an elected
member from Taran Taran constituency of Punjab, resigning from
membership of Lok Sabha and that his resignation had been accepted
by him with- effect from 12 October, 1990.

(2) The Speaker also informed the House that he had received a
letter dated 9 November, 1990 from Shri Gurdial Singh Saini, an
elected member from Kurukshetra constituency of Haryana, resigning

from membership of Lok Sabha and that his resignation had been
accepted by him with effect from 9 November, 1990.

3. Submissions

In response to submissions made by Members, the Prime Minister
made a statement on the recent riots in certain parts of Delhi.
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*4. Introduction of Deputy Prime Minister

The Prime Minister introduced Shri Devi Lal, Deputy Prime
S. Motion—Adepted

Shri Chandra Shekhar moved the following motion:—

“That this House expresses its confidence in the Council of
Ministers.”
The following members tooks part in the debate:—

(1) Prof. Madhu Dandavate
(Lok Sabha adjourned at 1.13 P.M. and re-assembled at 2.18 P.M.)
(2) Shri Kadambur M.R. Janarthanan
(3) Shni L.K. Advani
(4) Shri Devi Lal
(5) Shri Somnath Chatterjee
(6) Shri Vasant Sathe
(7) Smt. Geeta Mukherjee
(8) Smt. Rajinder Kaur Bulara
(9) Shri Nani Bhattacharya
(10) Shri Chitta Basu
(11) Prof. Saif-ud-Din Soz
(12) Shri Ebrahim Sulaiman Sait
(13) Kumari Mayawati
(14) Shri Vamanrao Mahadik
(15) Shri A.K. Roy

Shri Chandra Shekhar replied to the debate.
On the motion the House divided: Ayes**269; Noes®* 204.
Accordingly, the motion was adopted.

(Lok Sabha adjourned sine die at 7.14 P.M.)

K.C. RASTOGI,
Secretary-General.

° At 1205 PM.
** Subject to correction.
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